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Tilte: Election of 20 members from Lok Sabha and 10 members from Rajya Sabha to the Committee on Scheduled Castes
and Scheduled Tribes.

SHRI GOBINDA CHANDRA NASKAR (BANGAON): Madam, I beg to move:

"That the Members of this House do proceed to elect in the manner required by sub-rule (1) of rule 331B of
the Rules of Procedure and Conduct of Business in Lok Sabha, twenty Members from among themselves to
serve as Members of the Committee on the Welfare of Scheduled Casters and Scheduled Tribes for the term
beginning on the 1st May, 2011 and ending on the 30th April, 2012."

 

MADAM SPEAKER: The question is:

"That the Members of this House do proceed to elect in the manner required by sub-rule (1) of rule 331B of
the Rules of Procedure and Conduct of Business in Lok Sabha, twenty Members from among themselves to
serve as Members of the Committee on the Welfare of Scheduled Casters and Scheduled Tribes for the term
beginning on the 1st May, 2011 and ending on the 30th April, 2012."
 

The motion was adopted.

 

SHRI GOBINDA CHANDRA NASKAR (BANGAON): Madam, I beg to move:

"That this House do recommend to Rajya Sabha that Rajya Sabha do agree to nominate ten Members from
Rajya Sabha to associate with the Committee on the Welfare of Scheduled Castes and Scheduled Tribes of the
House for the term beginning on the 1st May, 2011 and ending on the 30 th April, 2012 and do communicate to
this House the names of the Members so nominated by Rajya Sabha."

 

MADAM SPEAKER: The question is:

"That this House do recommend to Rajya Sabha that Rajya Sabha do agree to nominate ten Members from
Rajya Sabha to associate with the Committee on the Welfare of Scheduled Castes and Scheduled Tribes of the
House for the term beginning on the 1st May, 2011 and ending on the 30 th April, 2012 and do communicate to
this House the names of the Members so nominated by Rajya Sabha."
 

The motion was adopted.

MADAM SPEAKER: Now, we take up the "Zero Hour". Shri L. Rajagopal.

...(Interruptions)

DR. MANDA JAGANNATH (NAGARKURNOOL): Madam, we would like to draw the attention of the House to a very
important matter....(Interruptions)

MADAM SPEAKER: Some hon. Members have given notices to raise matters during "Zero Hour" I have called Shri L.
Rajagopal. Let him Speak. Only what Shri L. Rajagopal is saying will go on record. Nothing else will go on record.

(Interruptions) â€¦*

 


